323 Matters under Rule 377
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(ii) Need for protection of Bhakra
Canal and financial assistance to
the farmers aflicted by breach io
canal.
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(iil) Need to streamline the managemeat
of various Schools In Tamll Nadu
afficiated to Central Board of
Sccondary Education.

DR. A. KALANIDHI (Madras
Central) ; Tac schools affiliated 10
the Central Board of Secondary Educa-
tion are a separate category in the
sense that neither the Central. nor the
State Government has any control
over them, There is mushroom growth
of these schools in Tamil Nadu. Ther¢
are no fixed pay-scales for the staff
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emyloycd in these schools. They are

paid very mcagre consolidated pay, the
workload in these schools is very heavy
and the teachers have to take 40 periods
per week. There is no security of job
and the teachers, etc. can be hired or
fired at any time by the managements.
There is no pension to the employees.
The C.B.S.C. has no control over these
institutions. They cannot take any
action even if they nolice any irregu-
larity.- In the circumstances, I request
the Government of India to initiate
suitable steps for the uniform pay
scales, service conditions, fees to be
coll:cted from the students, minimum
facilities to be provided to the students
and teachers, etc., pension, and streaml-
ining the entirc managements of the
various categories of schools, viz,

schools under C.B,S.C., matriculation-

schools, cte.

(iv) Need to Provide Adeguate Railway
Facilities to lndore, Dwas, Ujjain,
Nagda, Mandsaur anl “Yeemuch
cities of M1 lya Pralzsh. .
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(v) Need to provide adequate irrigation
faciiities in Mirzapur and Varanasi
affected by drougnt and Start job-
Oriented schemcs for the affected
labour,
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